13.00 hrs.

Title: Shri Yogi Adityanath called the attention of the Minister of Environment and Forests regarding situation arising
out of pollution being caused in river Ganga due to Industrial effluents and steps taken by the Government to
prevent it.
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THE MINISTER OF ENVIRONMENT AND FORESTS (SHRI T.R. BAALU): Mr. Speaker, Sir, Ganga Action Plan
(GAP) was started in 1985 with the objective of improving the water quality of the river to acceptable standards.
Under the first phase of GAP, pollution abatement works were taken up in 25 Class | towns in Uttar Pradesh (UP),
Bihar and West Bengal.

To address the problem of pollution of Ganga from industries, a total of 187 grossly polluting industries have been
identified for monitoring. Of these, 133 industries have installed effluent treatment plants and the remaining 54 are
closed. The State Pollution Control Boards (SPCBs) and the Central Pollution Control Board (CPCB) are regularly
monitoring these industries.

In January and February, 2003, the water quality of Ganga at Sangam at Allahabad was affected due to discharge
of coloured effluents from distilleries and agro-based industries upstream of Kanpur. After the intervention of the
CPCB and the UP Pollution Control Board (UP PCB), the discharge of these effluents was stopped in early March,
2003. The UP PCB has been directed to take action against the defaulting industries and to ensure that such
industries do not discharge effluents into the river during non-monsoon months.

* (Placed in Library, See No. LT.7749/2003)

As regards the domestic pollution, total waste water estimated in 1985 was 1,340 million litres per day (mid).
Against this, due to resource crunch, works corresponding to a treatment capacity of 873 mid. Only (65%) were
taken up under GAP Phase-l which has been declared complete in March, 2000. The total expenditure incurred on
the project is Rs. 452 crore. However, since the present estimated waste water generation in towns along Ganga is
about 2,500 mld., the sewage treatment capacity created under GAP Phase-| presently correspond to about 35 per
cent of the total load only. Part of the remaining pollution load (about 800 mid.) has been taken up under the
ongoing GAP Phase-Il. The balance of about 830 mid. (most of which is in Hardwar, Allahabad, Varanasi and
Patna) could not be taken up due to shortage of funds in the Tenth Five Year Plan.

After the implementation of GAP Phase-|, problems of operation and maintenance (O&M) of assets have been
reported. The responsibility of O&M of assets rests with the implementing agencies of the States which have not
been able to provide adequate funds for this purpose. With the interaction of the Government at various levels in
the States, the situation has now been showing improvement in this regard. The Government of Uttar Pradesh,
through a Cabinet decision, has decided to provide adequate and timely funds for O&M to the agencies out of the
devolution of funds of the State Finance Commission. The Government of Bihar has also taken a decision to
provide matching funds for this purpose. In West Bengal, the situation with regard to the O&M is reported to be
satisfactory.

13.03 hrs. (Shri P.H. Pandian in the Chair)
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MR. CHAIRMAN : You cannot make a speech. You can put your questions.
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SHRI T.R. BAALU: Sir, In fact, | want to tell the house that, within a year's time, | had twice requested the Members
who are part and parcel of the Ganga-Yamuna banks to give their views. | had invited more than 130 Members of
Parliament for this, wherein my officers had presented the case before the Members.

| was very much interested to interact with the friends so that the local problems can be solved through the
Members of Parliament. On both the occasions only a few Members attended those meetings. On the first occasion,
four Members attended the meeting and last week, on the second occasion, only 14 Members of Parliament
attended the meeting. | had invited Yogi Adityanath too, but he did not attend that meeting.

They are very much interested. | think Yogi Adityanath is not interested. But the fact remains that out of 187
industries, 133 industries have got ETPs (Effluent Treatment Plants). The 54 plants which were not having the
ETPs have been closed. The real problem is this. Sir, last time in Sangam, there was coloured water flown into the
River Ganga. It was because of that psychologically, people were afraid of taking holy dip in the river Ganga. It is
not a pollution at all. Even during the holy period, they used to play with the coloured water. It does not mean that
they were playing with the polluted water. Were you able to catch the point? Actually, it is not polluted water. But,
Sir, to avoid such things, | have instructed my officers to immediately go and stop the discharging of dirty water into
the River Ganga. After treatment, water was being discharged. | have asked the officers to stop all those industries
which are discharging dirty water. Only during the rainy seasons, water can be discharged. Till such time, they
have to hold water in their industries only. It does not mean that the coloured water has got pollutants. Even during
my recent visit to Washington, | went and saw a laboratory. | had also interacted with the engineers and scientists in
Washington who said that colour in the bislery could be removed. They have also said that they have not yet
achieved that level. They do not have any such technology. If there is any such technology, we can make use of it.
Till such time, the coloured water will have to be stored inside the industries only. Only during the monsoon season
they can discharge into the river. Of course, it would not have any harmful effect. This is the crux of the issue. Now,
I do not think there is any clarification required.
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MR. CHAIRMAN : | have given you enough time. Let the Minister reply.
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MR. CHAIRMAN: You cannot make a speech. | have given you enough time. You please sit down. Let the Minister
reply now.
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SHRIT.R. BAALU: Sir, the hon. Member has already been informed about this last week when he made a
representation. He has got enough materials and he can speak. But at the same time ...(Interruptions)
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13.17 hrs.
(Shri Chinmayanand Swami then left the House)

MR. CHAIRMAN: There are a number of notices given by the Members. All of them are waiting here. You are consuming all
the time. What is this? Please sit down.

Mr. Minister, you can continue your reply.
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SHRI T.R. BAALU: Sir, 75 per cent of the pollution load which the river Ganges receives from sewage and only 25
per cent from industries. The main work of containing sewage water flowing into the river is pertaining to the State
Government and the local Municipalities. In 1985, the late-lamented leader Shri Rajiv Gandhi hastened to have a
project to clean the river Ganges. At that time, because of paucity of funds, a sum of Rs. 452 crore had been
provided and the total pollution load was of the order of 1340 mid. At that time, within the limited scope, they were
able to tackle up to 65 per cent of the pollution load. Now, the pollution load is 2,500 mlid. When compared to 872
mid, which has already been tackled, now the remaining percentage is 35 per cent only. We have provided funds
for 45 per cent. How do you expect that the river Ganges will be cleaned for ever? It is not possible. People should
understand that the Municipalities, which are on the banks of the river, should contain throwing of polluted water
into the river. But, at the Central Government level, within the kitty, whatever amount that is provided, we have
created some assets.

But, once again the assets created will have to be maintained properly. The question mark lies there. We have tried
many times with the Governments of Bihar and U.P, but | am not finding fault with them. Both the Governments
have been advised properly. During the recent visit, the people have been advised. Now, they are taking up. They
have come forward to maintain the assets. If they maintain the assets properly, some good result will occur. | think,
most probably, now the things are going in a proper way and the quality of water will be improved as quickly as
possible. But, unless and otherwise they provide more funds, we cannot expect good quality of water. But, at the
same time, whether we have spent whatever the amount we had, properly or not is not the question. We have
received 20 per cent IRR. The Internal Rate of Return, which has been certified by a particular institution, is 20 per
cent. It goes to show that the particular project has been successfully completed. We have also provided Rs.400



crore towards Ganga Action Plan-Il. It is also making a good progress. So, let us not curse the darkness. Let us
have a candle to see that the darkness is removed.

MR. CHAIRMAN : Now, Dr. V. Saroja to speak.

DR. V. SAROJA (RASIPURAM): Sir, on my behalf, hon. Member, Shri T.M. Selvaganpathi may be allowed to raise
the issue.

SHRI ADHI SANKAR (CUDDALORE): Sir, are you taking up 'Zero Hour'?
MR. CHAIRMAN:: Yes.



